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Tragic condition of Indian Labourers in Angola
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Shrimati Smriti Zubin [rani to
associate. ...(Imterruptions)... You may associate. The next speaker is Shri Kumar
Deepak Das. ... (Inferruptions)...

=} STIATET [T ST (V) [ WY, A W ot fan o &, § sy e ar
g Hel & ...(FFUH)... Sir, this is a serious matter. ¥IHR 6 ... (AIUF). ..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : It would not go on record.
{Interruptions)... 83y, 3| .. (a@e™)... Shri Kumar Deepak Das. . (Inierruptions)...
T Sl #f3 | . (A, .

* Not recorded.
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : The Minister is very
considerate. ...(Inferruptions)... Please sit down. .. .(Inferruptions)...

=} T 3AET (TR W) ¢ qHT S Tt Aew dopier vaE < L (aEr). .

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Shri Kumar Deepak Das.
..(Interruptions)... That is over. ...({nterruptions)... Nothing will go on recod.
..(Interruptions)... The next speaker has been called. ... (Interruptions)... 3T @ A3 |

...(oTET)...
=} 9T 3FETe ; AT o1, AT O Tid-ATd B arell Do BF TS . (HEEF). .

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : He has said whatever he could
have said. .. (Inferruptions)... & &1 ...(FIEM)...
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : He has said whatever he could
have said.

oAt T AT © 31y 31 gersu |

THE VICE-CHAIRMAN (PROFE. P.J. KURIEN) : No. ...({nterruptions)... Mr.
Agrawal, Government has taken note of it. He has said it. That 1s enough.
.. (Imterruptions)... 8fol

This is not discussion time. ... (Jrferruptions)... If you want a discussion, give
another notice. ...(Interruptions)... This 1s Zero Hour. If you want a discussion, give
another notice. ...(Interruptions)... 3T 3T, Q@I =i, ¥E SIRT 3fa¥ ¥, discussion &

fore guer wifew difsie . (=mawm)... surar S dfou .. (=1@uM)... Not allowed.
. (Interruptions)... ¥ it @ T ...(3@UM)... Government has taken not of it. That is
enough. ... (Interruptions)... Kumar Deepak Das. .. .(Inferruptions)... Nothing will go
onrecord. ...(Interruptions)...

fog Sfear : *
it qHEITT GRS WU *
il ST I F

IuwTeRE (1. .51 FRI) © A7 w7 g9+ o, g ey S ... (sagm)... 3w
Let the Minister say. ...(Interruptions)... 317 3w .. (SHqEM)... 7 9t foar & ... (=Gw™)...

* Not recorded.
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THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYAT AR RAVT)
Sir, two days ago, [ have seen a report on the statement of the Chief Minister of Gujarat,
Shri Narendra Modi, regarding some forty Indians in Angola facing problems. He has
written a letter to the Minister of External Affairs or somebody else; not to me. As
soon as [ saw this, we immediately sent a letter to the Ambassador in Angola to get a
detailed report. I could not go to office and ind out whether that report has come or
not. We are in touch with the Ambassador. We will take all necessary steps to give all
possible assistance to them. Earlier also, we have brought people back by paying money
from our own funds. So, I can tell the hon. Members that as soon as 1 get the report, we
will take all the steps to bring them back to India.

2f} TRIT AT ; SUWYEHET Sfl, Wise SiE affev 2|

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Under what rule? You have to
tell the rule.

SHRIMATT JAYA BACHCHAN (Uttar Pradesh) : Sir, I am really amazed at the
way we are functioning. There was a report in the papers today that there were 13

Indians who have died in a plane crash. .. (/nferruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : It 1s not a point of order.
...(Interruptions)... T have to go by rules. ...(/nterruptions). .

SHRIMATT JAYA BACHCHAN : There is a new report about people in Angola
who are ... (Interruptions)... ¥g st ¥ 7, o Q71 & 3 war &, aror {21 S o w441
Sff gl ¥ & ... (). .

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : You can give notice.
...(Interruptions)... Hon. Member can give a notice. You can give a notice if you want

a discussion. .. .(Inferruptions)...

SHRI NARESH AGRAWAL : Sir, if we give a notice, will you accept 1t?
...(Interruptions)...

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : No. It will be considered.

...(Interruptions)... Notice will be considered. ...(Interruptions)...

SHRIMATI JAYA BACHCHAN : So, we are at your mercy, Sir.
...(Interruptions). ..

THE VICE-CHAIRMAN (PROF. PJ. KURIEN) : Not at mercy ...({nferruptions). .
You have every right. ... (Inferruptions). .
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SHRIMATT JAYA BACHCHAN : Of course ...({nferruptions)... Of course, Sir.

...(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : Please understand the rule. In
Zero Hour, if you had given the notice in advance to the Chairman, Chairman would
have considered it and allowed it. Thus, ten notices were allowed. During the Zero
Hour, to react or not to react, it is up to the Government. Here, the Minister was very
kind enough to come and reply. So, that is over. You cannot raise it again. That is what
[am saying. Still, if vou want a discussion, I advise you to give a notice. Hon. Chairman
will consider it. The rule is same for everybody. Madam, please understand it. T have a
lot of consideration for you. But what can I do? The rule is same for everybody.
.(Interruptions)... Agrawalj, please ...([nferrupiions)...

2ff TRIT AT ; SuwyeRET off, SHihdl § * 7 i | "eT § SN Pig SR afaw |
e v 9re @i Ay e Agi S dr ag * &

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) : * is expunged.
_..(Imterruptions)... That word is expunged. 37 discussion & fary s SR |

Frequent tremors in North-Eastern Region of the country

SHRIKUMAR DEEPAK DAS (Assam) : Sir, this is a very serious issue regarding
saving the North-Eastern Region from quakes’ devastation.

Sir, on 11th May evening, the 5.4 magnitude strong tremors rocked Assam and
some other parts of the North-East whose epicentre was in Nagaon district. It was a
reminder of the vulnerability of the North-Eastern Region to tectonic shitt. The North-
Fastern Region 1s seismically most active, as it 1s located in Zone-V.

During the last hundred years, the North-Eastern Region has experienced 210
tremors between 5 and 5.9 magnitude, 128 tremors between 6 and 6.9 magnitude, 15
tremors between 7 and 7.9 magnitude, and 4 tremors between 8 and 8.5 magnitude.
So, one can understand how vulnerable we are to earthquakes.

Recently, we had the worst experience of disaster management in Assam. The
force deputed by the Disaster Management Authority took 27 hours to reach Dhubri
from Jorhat, where 300 people died in recent ferry accident. We mourned the death of
the people who died in this accident in this House. In Madertari, 300 people have died
and the force has rescued only 80 people. Then, just imagine what will happen if an
earthquake of major magnitude rocks Assam. This is the scenario of preparedness in
our Region.

Sir, after the latest Sikkim devastation, it has become urgent to take more steps to
mnvest our energies and also to bring expertise from professionals from outside in

disaster management.

* Expunged as ordered by the Chair.



